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Demand to withhold disinvestment in NALCO
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Request for financial assistance to implement the Rajiv Gandhi Gramesn Vidyutikaran Yojana in
Andhra Pradesh

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Mr. Deputy Chalrman, Sir, the Gavernment of
Ihdia has introduced the Rajiv Gandhi Grameen Vidyutikaran Yolana with an aim to provide access to
electricity to all hauseholds in the country in five years, that iz, by 2010. Andhra Pradesh is front-
runner. The cutlay of RGGVY is Rs.781.76 crores for four APDISCOMs for electrification of 14,7182
unelectrified habitations and 37,992,213 rural households including 24,99,213 BPL rural households in
22 districts.

Qut of above, REC has accorded scheme sanctions for 17 districts for an amount of Re.648,29
crores during the month of October, 2005, Schemes for balance five districts, that is, Fast Godavari,
Medak, Ranga Reddy, YWarangal and Karimnagar for an amount of Re.133.42 crores are accepted

in principle by REC but sanctionis awaited. DISCOMSs have already spent an amaount of Rs.49.51
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crores towards rural electrification works in these five districts, but no funds are released. Under the
RGGVY programme, 13,173 unelectrified hakitations and 11,20,322 rural households, including
7,718,826 BPL RHH= had been electrified Lp to the end of October, 2007, So far, BEC has released
anamount of Re.286.72 crores to ARPDISCOMs and an amount of RBs.33.09 croresis pending.

Government of Andhra Pradesh has housing programme for weaker sections under Indiramma
Programme. The new colonies need to be electrified and are being posed for funding under BGGWY.
Th.607 colonies in 8,024 gram panchayats covering 16,21,449 rural households are taken up and

electrification is to be extended under RGGVY.

| request the Government to sanction and release funds for the balance 5 districts. Release
pending claims of Re.33.00 crores =sanction of additional funds for new housing colonies under

Indiramma Praogramme.
| urge upon the Government ta release remaining funds for these schemes.

MR. DEPUTY CHAIRMAN: Now, the House stands adjourned to meet at eleven of the clock on
Monday, 20th July, 2009,

The Houge then adjourned at thirty-one minutes past Five of the clock till
eleven of the clock on Monday, the 20th July, 2009,
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